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upliftment of people of the State. It ie. however. difficult to 
quantly .uch gains for individual States. The working 
Group on Coal and Ugnlte for the 9th rIVe Y ear Plan in their 
Report hllYe projected production of 13 mnlon tonne. of 
coal to corne from clPtive mining. 

(a) No auch atudy hu been undertaken by CIL and ill 
subsidiaries . 

Intellectual Property Right 

579. SHRI NARESH PUGLIA : Will the Minister of 
INDUSTRY be pleued to state: 

la) whether the Government have found any 
bottlenecks in the InteRectua' property Right and patent 
regime; 

(b) it so. the details thereof; 

(e) whether the Government propose to have a frestl 
'ook at islues relating to InteUectual Property Rights and 
the patent regime; and 

(d) it so. the reasons for giving a fresh 'ook on these 
ISSUes? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) to (d) The Government is not aware of any 
bottlenecka in the Intellectual Property Right and patent 
regime. However. the Government has been taking steps 
from time to time to modernise the intellectual property 
administration to improve the quality of services provided 
to the users of the system. 

ReflMnCe by NABARD to Co-..... I". Bank 

580. SHRI A. VENKATESH NAIK . Will the Minister 01 
FINANCE be ple .. ed to state' 

Umit No.of OCCBa 

(a) the amount of raflnance provided by NABARO to 
the co-operative bank in Kam.aka during 1996-"7 and 
1997-98 and the number of auch co-operative banks; 

(b) whether NABARD ha. alao provided refinance to 
.ome ~ the eo-operaw. banks in tha State which ware not 
eligible for the refinance during the above period; and 

(c) if .0. the details tl\8reof and the reaeons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING. REVENUE AND INSURANCE) 
(SHRI KADAMBURM.R. JANARTHANAN): la)to (c) The 
amount of refinance provided by National Bank for 
Agriculture ... d Rural DlIYelopment (NABARD) to the co-
operative banks in Kamataka during the ye., 1996-97 and 
1997-98 under irIVaatment credit is indicated below: 

Name of the Bank Amount (Rs. in Crore.) 

1996-97 1997-98 

(I) Karnataka State co-operatIVe 20.51 31 82 
Apex Bank on behalf of 
Diltrict Central Co-opereatlVe 
Banks (DCCBa) 

(II) Karnataka State Co-operative 11514 129.03 
Agriculture & Rurel 
Development Bank 

Further. as reported by NABARD. it ha. prOVIded 
productIOn credit viz Short Term(ST) credit limit. to 
Karnataka State Co-operative Apex Bank under variou. 
schemea u folowa : 

(Ra. in erore) 

LImit Sanctioned UmIr UtIIiMd 

1996-97 1997-98 1996-97 1997-88 11K16-87 1"7·88 

ST(Seasonal 16 15 
Agricultural 
Operationa) 

ST(Weavers) 4 6 

. NABARD has further reported that it ha.not provided 
refinance to any of the co-operative banks in Karnataka 
which were not eligible for refinance during the above 
period. 

Sick 1111 .. 01 N.T.C. 

581. SHRI MOHAN RAWAlE • Will the Minister of 
TEXTILES be pleued to state: 

. (a) whether the Un60n Government hllYe taken any 
decISIOn to hand over all the milia under the National 

312.70 

3.45 

375.82 28060 310.00 

5.80 2.88 3.68 

Textile Corporation to the State Govemmentl concerned 
for revival without any additional burden on them; 

(b) if '0. tha ctetaile thereof; 

(c) the reaction of the State Government. to the aaid 
move of the Union Govemment; 

(d) whether the Govemment 01 MatI.,..hlra haYe 
Submitted certain propoeal totheUrrion Government in thil 
regard; and 
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